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PAPERS LAID ON THE TABLE

o »  N a tio n a l C om m ission  on  
Acwcm.Ttna, 1976—Par t s I t o XV, 

BTC,

THE MINISTER o f  STATE IN THE 
MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRj shahnaw az 
«HAN): | Jo lay m the Table:—

0 ) A statement (Hmdl and Eng. 
fcsh versions) retarding sub-
mission of Pinal Report ol the 
National Commission on Agri-
culture.

(2) A copy of the Report of the 
National Commission on Agri-
culture 1978—Parts | to XV.

(3) A Note (Hindi and English 
versions) containing the im-
portant recommendations made 
in the Pinal Report of the Na-
tional Commission on Agricul- 
tune

(4) (Hmdl «><S El*- 
versions) explaining the

reasons lor not laying simul. 
taneously the Hindi version of 
the Report of the National
Commission on Agriculture__
1976

fPIoced in Library See No LT-10418/70.]

Not if ic a t io n  u nde r  Cu s t o ms  A ct  a n d  
A me n d me n t s  t o  t he  Re s e r v e  Ba n k  of

UW1A SCHEDULED BANKS REGULATIONS

t h e  DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): On behalf of

Shri Pranab Kumar Mukerjee, % beg 
to lay on the Table:—

(1) A copy of Notification No. 
G.S.R. 260 (Hindi and l&glish 
versions) published In Gazette 
of India dated the 28th Feb-
ruary, 1976, under section 159 
of the Customs Act, 1962 to-
gether with an explanatory 
memorandum. [Placed w Lib- 
rary. See No. LT-10419/78.]

(2) A copy ol the Amendments 
(Hindi and English versions) 
to the Reserve Bank of India 
Scheduled Banks' Regulations, 
1951, under sub-section (4) of 
section 98 of the Reserve 
Bank of India Act, 1934. 
[Placed in Library. See No. 
LT-10420/70]

L it e Insurance corporation  (amend-
ment Rules)

SHRIMATI SUSHILA ROHATGI • I 
beg to lay on the Table a copy of the 
Life Insurance Corporation (Amend-
ment) Rules, 1976 (Hindi and English 
versions) published m Notification No 
G SR  80(E) in Gazette of India dated 
the 16th February, 1976, under sub-
section (3) of section 48 of the Life In-
surance Corporation Act,1965 [Placed 
m Library See No LT-10421/76J

Not if ic a t io n  under  c e n t r a l  Exc is e  
Rules

SHRIMATI SUSHILA ROHATGI- I 
beg to lay on the Table a copy of the 
Notification No G SR 121(E) (Hindi 
and English versions) published in Ga-
zette of India dated the 12th March,
1976 issued under the Central Excise 
Rules, 1944 together with an explana-
tory memorandum [Placed tn Library. 
See No. LT-10422/76].


